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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)

Tuesday, 20 March 2018 / 29 Phalgun 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Obituary Reference :
The House paid homage to the 39 Indians killed by ISIS in Mosul, Iraq and observed two
minutes silence as a mark of respect to the departed souls.
Questions Hour :
Starred Questions No. 22 to 24, 26 to 31 & 33 were asked and replied to. Replies to Starred
Questions No.21, 25, 32 & 34 to 40 and Un-Starred Questions No. 45 to 114 were placed on
the table.
(3.22 PM) Ruling of the Chair regarding Starred Questions No. 26, 27 & 31:
The Chair referred the replies to Starred Question No. 26 (DUSIB), 27 & 31 (Food & Supply
Department) to the Questions & Reference Committee as some Members were not satisfied
with the reply submitted by the departments concerned.
Special Mention(Rule-280):
The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri Akhilesh Pati Tripathi (Minister 6. Shri Prakash Jarwal

of Transport intervened) 7. Shri Mohinder Goyal
2. Shri Vijender Gupta 8. Shri S.K. Bagga
3. Shri Kartar Singh Tanwar 9. Shri Ajay Dutt
4.  Shri Girish Soni 10. Shri Somnath Bharti

5. Shri Jagdish Pradhan
Statement by Hon’ble Deputy Chief Minister :
Shri Manish Sisodia, Hon’ble Deputy Chief Minister made a statement on reply to Starred
Question No. 08 answered on 19 March 2018.
The following Members also expressed their views on the aforesaid issue :
1. Shri Gulab Singh
2. Shri Saurabh Bharadwaj
The Chair referred the matter to Questions & Reference Committee and Committee of
Privileges.
The Chair adjourned the House for 30 Minutes for tea-break.
House reassembled.
Hon’ble Speaker in-Chair.

Calling Attention (Rule-54) :
Shri Raju Dhingan called the attention of the Minister of Urban Development regarding
“Dumping of garbage by NOIDA authority in Gazipur Land filling”.
Ch. Fateh Singh also expressed his views on the aforesaid issue.
Shri Satyendra Jain, Minister of Urban Development made a brief statement.
Discussion on Motion of Thanks on Hon’ble Lt. Governor’s Address:
Discussion on the following Motion of Thanks moved on 16 March 2018 continued :
“That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered to
the Assembly on 16 March 2018.”
The following Members participated in the discussion :
6. Shri Somnath Bharti
7. Shri Jagdeep Singh, Chief Whip
8. Shri Mohinder Goyal
9. Shri Vijender Gupta, Leader of Opposition
(6:04 PM : The Chair extended the sitting of the House upto 7.00 PM)
10. Shri Ajay Dutt
11. Shri Pankaj Pushkar
12. Ms. Rakhi Birla, Hon’ble Deputy Speaker
13. Shri Manjinder Singh Sirsa



9. 6.54PM

Delhi
20 March, 2018

Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied to the debate.
Hon’ble Deputy Chief Minister moved that the following Motion of Thanks moved by Shri
Satyendra Jain, Hon’ble Minister on 16 March 2018 be passed :

“That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered to
the Assembly on 16 March 2018”.

The Motion of Thanks was put to vote and adopted by voice-vote.

The Chair adjourned the House upto 2.00 PM on Wednesday, 21 March 2018.

C. Velmurugan
Secretary
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